8885 Calling
: |

|

(d) 1. Books published.

(i) ‘India Today and Tomorrow’
(Azad Memorial Lectures by
Shri Jawaharlal Nehru)—
translated by Shri Hem
Barua).

(ii) 'Kalki’ (by Dr. S. Radha-
krishnan—translated by Shri-
mati Nilima Dutta).

. Assamese translations of the
following titles are in various
stages of preparation and
publication.

(i) ‘Jwalamukhi’.

(ii) *‘Aspects of Science'.

(iii) ‘Educational Reconstruction in
India’.

{iv) ‘A Tale of Two Cities".

{v) 'Lachit Barphukan and His
Times'.

(vi) '‘Akbar’.

{vii)'Lakshminath Bezbarua'

(viit) “The Grand Rebel’.

tix) ‘Judy and Lakshmi'.

(x) 'One World and India’.

(xi) ‘The Transpouscd Heads.'

(xii) ‘Introduction to Indian Art".

(xiit) *Neel Durpan’.

(xiv) ‘When the World was Young',
12 hrs.

CALLING ATTENTION TO MATTERS

OF URGENT PUBLIC IMPORTANCE

(i) CEHNTAIN REPORTED REMARKS OF

US Ampassapor re. INpia‘s IFFENCE
ForcEs

Mr. Speaker: We shall now tak - up
Calling Attention Notices,

Shri Warior (Trichur): Undes Rule
197, T call the attention of the Minister
of Defence to the following matter of
urgent public importance and I requusy
that he may make a statem:nt there-
on:

“Us. Ambassador Mr.
Galbraith's remarks about India's
defence forces as revealad in the
newly-released U.S. Conress-
jonal Committee Report.”

JYAISTHA 15, 1884 (SAKA) Attention to Matters §886.

of Urgent Public
Importance

The Minister of Defence (Shri.
Krishna Menon): Mr. Speaker, Sir,
the Government of India has no res-
ponsibility nor any desire to condition
the opinions expressed by His Excel-
lency the Ambassador of the United
States in India. So far as this parti-
cular matter is concerned as I re-
ferred to before, they can only be
regarded as estimates by an observer.
I have stated to the House that all
forces in the world are ill-equipped,
that is, in regard to the making of
new arms. It is very wrong to con-
vey the impression that the Indian
Army is weak and is incapable of
meeting any reasonable contingency
that mighy arise. 1 am sure that was
not the purpose of the U.5. Amhnssa-
dor. Obviously, our equipment would
be lower in quality and in modernity
than those of countries which receive
foreign aid or military aid from other
places.

The next part of the question  re-
lates (o our relative relationships  or
lack of them, our allergy or lack of it
in regard to China and Pakistan. I
have also stated in the defence de-
bate that the defence policy of this
country is condilioned by the profec-
tion of our fronticrs and wherever the
aggressors may come, we wiil do our
best to safeguard ourselves, S0, we
do noy choose between evils tha way,

The third part relutes to the costi=
mate of thye Ambassador abou’ ‘he
relative relianee or oths rwise that the
Prime Minister places  en hit colle-
agues. T am not aware thap the Prime
Minister has communicated or js like-
Iy to communicate or 1s likely 1o have
inferences drawn about the  relatlve
values of his colleagues in toe rabinet
svstem of Government. T have no
other camments tn make an this

Shri Warior: May I know how
His Excellency Mr. Galbraith got all
the details in regard to the information
about our forces? He stal»s that it Is
about half a million strong, elc., etc
How did he get this information which
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is confidential? These are considered
to be confidential matters.

Mr. Speaker: Mr. Jalbraith himself
must be knowing. Is there any ans-
wer to this?

Shri Krishna Menon: N2, Sir. It 1s
not necessary to answer. He can say
~“what he likes.

Mr. Speaker: From what source; dia
Mr. Galbraith get this information?
‘Has the Government any clues?

Shri Krishna Menon: We have not
given any information.

Shri Warior: May 1 know whether
the Government is making any en-
-quiries to this effect? This is a leak-
age.

Shri Nambiar (Tiruchirapalli): It
is a serious leakage in respect of mill-
tary matters,

Shri  Vasudsvan Nair (Ambhala-
puzha): Has it comg to the notice of
the Minister that betwecn the state-
ment made by the U.S. Ambassador in
India and the statement made by the
Indian Ambassador in the United
States recently which was very ruch
disputed, there is so much of simi-
larity. especially regarding the cquip-
ment problem? If so, may I know
whether the Government has enguired
whether there was any cxchange of
views between thp two?

Shri Krishna Menon: [ submit that
it does not arise ouy of this questicn.

(ii) FIRe IN CONNAUGHT PLACE
st amrdr (frare) e TY
wgrzm, 7 fam oes & weada rzogmt
F57 &1 =q1q farg sfgaradm 75
"z ¥ faaq &1 A wrpez wvAT
WY wrzar g v 3z 3a gy i T
TG § -

FATZ T 7 AIGT qr7 gzar &
wTaT fRie 1 ArTard

JUNE 5, 1962

Attention to Matters 8888
of Urgent Public
; Importance

The Minister of State in the Ministry
of Home Affairg (Shri Datar). Lest
night, a fire broke out in Connaught
Place at about......

ff qoTel e AR, ——

®g wAdry wxEw g 4

weqw wgg : 391 fafaeet
Hrga fzedl # aumA & g&% 7

off TRAAE qrEw (ATATRT) © AT
7g7 wsdr fedt ara & |

Shri Datar: The gquestion was put

both in English and Hindi.

Shri Priva Gupta (Katihar): Sir, I
rise to a point of order. Is it because
that the hon. Minister does not know
Hindi that he has sat down?

Mr. Speaker: Yes; but he has asked
his colleague tp answer it Where
is the point of order?

Shri Priya Gupta: Thank you, but
we should know it.

Mr. Speaker: But hon. Members also
must know what the point of order
should be.

Tg-ETd WA (sft AT ST
strest) - fag A v Fr 70 8 AT £
y faaz qv 912 728 4 0F 92 90
AT | AW FAAET AT # fE Fg
fasra1 F1 @T0ET F£1 FAZ F AAT | TEA
9z 2o A ATA F1¢ Ifzez 2, A%y
ZF1A 7 47 707 AN fH7 37 903 ATH
AT 7 KT AT #1T IAH A AT
4t 717 §F g1 AmA 71 $femam w
T, T2 HA TAT | WET IA T 1T AEATA
F gAY AFTATT 7 KA TET AT AEATH
F wErAIA A @@ A 7 zrsfan
TrarzEt ot fasga aww 7 o9 3AET
A TF AAA AW G5A iz AT
aff | 39 & I IZ AW AT AT T3
AYT A1l FEIET FT A1 A A0 TG
ART F7 A4Y | FET A7 @A AT £



